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Ministiy of Defence, E Block,
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{By Advocate: Shri Pramod Kumar Sharmaj

Versus
Union of India through

i. Secretary
Department of Expenditure
Ministry of Finance,
North Block, New Delhi.

2.  Secretary _ '
Ministry of Defence, -
South Block, Mew Delhi

3.  Joint Secretary {Training) & C A G/CAO-P2,
. Ministry of Defence, '
ExBlock, New Delhi. . .+ ..Respondents.

(Bvﬁgdvécate: Ms.Meenu Mainss} ~



{2}

GRIDER {ORAL}

By Dr.Aa M Mishis, %égﬁi@ey LY

Learned counse for both sides submit that the matter, which has
been remanded by,‘ the Hon'ble High Court, relates tov the averments
taken in the _.{,ae'cition Brovoie in respect of Driving Test, eic. This
subject has nothing to do @h the present CA Mo, 2‘590!2004, which
has long since been disposed Of‘ and acted upon. Mo review application
has been passed, nor any Writ Petition is pending wgz‘n regard o thé
order passed in ihis 0A  According o them, there is some
typographical ervor, which has occurred in the covering letter of
Registrar of the Hon'ble High Court. In giaw of this submission,

no further action js called for in this GA, which is accordingly closed.

i’siga COSts,

\ / ‘ . / -
{Or. 4. B.Suresh) ‘ ‘ {Dr.A K?M%}
Member {3} ' Member (A}
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